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[Shri Raj Mohan Gandhi]

Forces. We are well aware of  the fake
encounter deaths about which we read. We are
also aware of the hourly and indeed the minute
by minute risk that the simple policeman takes
in the defence of peace and human life in this
country. So, i would like to take this
opportunity, through this House and,
through you, Madam Deputy Chairman, to
urge the Government, and if it is not
inappropriate, to urge the State Governments
also, and indeed to urge the people of India
through this House to think of the future of
our Police. I feel, in this connection, that
the retired  Police officers and, perhaps,
even the retired Army officers may be enlisted
in this task of really streamlining both our
recruitment and our training. Alas! it is a fact
that the violence we face in the country today
will be with us 5 years or 10 years or 20
years from now. But I also bel'-eve that if we
have the right vision for our Police Forces, and
see them not merely as  people who will be
attacked inthe ~ newspapers, who sadly
commit atrocities and who are often
involved even in torture, but as people who
do their duty very (bravely, who have both the
good and the bad, and if we have a vision of
our Police as one of the great forces for the
renewal of our countrv and the unity of our
country.  that vision should translate itself
first of all in better training procedures and
also in streamVriins as I mentioned. the
recruitment at the initial stage.

Thank you, Madam.

THE NATIONAL COMMISSION FOR
WOMEN BILL, 1990—(contd)

THE DEPUTY CHAIRMAN; We will
now take up further consideration of the
National Commission for Women Bill, 1990,
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"The greatest drawback of the Bill is
that the recommendations of the
Commission are not mandatory in

nature but  they are only
recommendatory."
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Yes, this provision provides the teeth to

this Commission.
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does this Commission have any teeth?
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Commission should have
powers as well. One of the most
important powers of the Commission

should be the power of the court."
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THE DEPUTY CHAIRMAN; You spoke
very well.

The House is adjourned till 2.30 for lunch.

The House then adjourned for lunch at
forty minutes past one of the clock.
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